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Notification 
Jammu, the 26th of April, 2018 

SRO 200 - In exercise of the w 
section 12 of the Code of Crimtnal Proc: er~ conferred by sectton (1) of sectJon 
appotnt the followtng officers to be the E~;e. t' am~at. ~ 989, the Government hereby 
shall exercise all the powers of an Executiv~~ve . aglstrates of the first class Who 
respective terntorial Junsdiction of Distnct Rajou~~~~strate of the first class Within their 

S.No. Name of the Officer Deslgnation and Place of posting 
S/Shri 

1 Abdul Sattar. Additional Deputy Commtssioner. 
Nowshera 

2 Kartar Singh Additional Deputy Commtssioner, 
Sunderbant 

.... . 3 Khalid Hussain Additional Deputy Commisstoner . 
Kalakote 

The Government further in exercise of the powers conferred by sub-
section (2) of sectton 10 of the satd Code appoint the aforesatd Executive 
Magistrates (Additional Deputy Commissioners} as Add1t1onat District 
Magistrate, within the1r territorial Jurisdiction of D1stnct RaJoun and shall have 
all the powers of District Magistrate under the said Code. 

By order of the Government of Jammu and Kashmir 

Sdi-

NO· lD (P) 2008/01-Rajoun 

(Abdul Majid Bhat) 
Secretary to Government, 

Dated 26 ·04-2018. 

Cop¥,Jo the:- 0 rtmenL 
~ Commissroner/Secretary to Government Revenue epa 

2 Dtvisional Commrssioner, Jammu 
3. Registrar General. J&K Hlg~ C~urt. Ja~mu th reference to hts letter No.DCRI20t8 
4. Deputy CommiSSioner. RaJoUn. Thrs IS W1 

Dated 07-04-2018. . Jammu for pubhca~on '"an extra ortMary 
5 General Manager. Government Press. 

issue of the Government Gaze\le \ 
6. SRO section. Department of LJ&PA (w. 7 5 c) _...-rr 

(Khurshl<l Ahriul~l 
Ocputy Lej!lll Reuaem 


